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ADVISORY NO. 07/2026 - HSNS Declaration Filing Procedure

Sub: HSNS Cess - HSNS Declaration (Addition, Change and Disposal of machines)
Filing Procedure in the CBIC Taxpayer’s portal - Regarding.

*hhhk

Attention is invited to The Health Security se National Security Cess (HSNS Cess) Act, 2025
notified on 16.12.2025 and introduced with effect from 01.02.2026.
2. The HSNS Cess Application functionalities are developed and hosted on the designated
Portal (cbic-gst.gov.in) (hereafter referred to as the ‘Portal’) and are functional from 01.02.2026.
3. In continuation of the Advisory no. 04/2026, the step-by-step procedure for filing Fresh
Declaration for Addition of new machines/Change in machine details/ Disposal of machines in
FORM HSNS DEC-01 on the portal with screenshots is detailed in Annexure-A.
4. The above advisory may be widely circulated to sensitize the field officers and trade.
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. All the Pr. Commissioners/Commissioners of GST.
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. The Joint Secretary, TRU 1
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. Web master, CBIC
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ANNEXURE-A: STEP BY STEP PROCEDURE FOR FILING FRESH DECLARATION IN FORM HSNS DEC-01

1. The portal for HSNS Cess is https:/ /cbic-gst.gov.in.
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2. Click on HSNS> HSNS CESS Login which leads to the relevant Taxpayer Login page.

v @ Central Excise x 4
« » c A Not secure  10.2.8.169/cbec-portal-ui/Thsns

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

CHTPRO365MHS010

HSNS Cess Login

Health Security Se National Security Cess

& Existing User

& Forgot Password @ Unlock account

&+ New User

E New Registration E| ERN Login

@ Know your Jurisdiction

e
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3. Taxpayer needs to enter login credentials and click on the ‘Submit” button after which the Taxpayer dashboard appears.

v @ Central Excise x 4 =i a x
« » ¢ A Not secure  10.2.8.169/cbec-portal-ui/Thsns * ] ® i
Ministry of Finance - Department of Reverue
Name : Raguraman Alias Azith N Jurisdiction : C:CH S0UTH > D:SHOLINGANALLUR > RIRANGE | Last Logged In: Feb 7, 2026, 10:43:58 PM

Welcome to HSNS Cess Portal

© Copyright Information 2026
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4.  Under Menu>HSNS DECLARATION>Change/Add New Declaration.

@ 102.8.169 X @ Central Excise x 4+ = a *
« @ A Notsecure 10,2.8.169/chec-portal-i/?hsns b4 n} (R @
Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revernue

HSNS REGISTRATION  C:CHENNAI-SOUTH > D:SHOLINGANALLUR > RERANGE | Last Logged In: Mar 31, 2026, 7:01:51 PM

HSNS F PAYMFNT
‘HSNS DECLARATION w

Welcome to HSNS Cess Portal

b an L@ J BacCcoem e s
’Sunr\\,- EE Q Search [ =] - O E—' A 07 o= 01-04-2026
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5.  On clicking “Change/Add New Declaration” the following page is displayed on the screen. Declaration Options are available for the
taxpayer for selection through radio buttons.

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

I Declaration Options (Please select appropriate option)l

O Change in Declaration (Section 9(2))

New Installation / Addition / Commencement of operation of any machine or process
O (Section 9(3))

© Copyright Information 2026

Page 5 of 37



6. The Taxpayer needs to select the relevant button “Change in Declaration (Section 9(2))” OR “New installation/ Addition/ Commencement
of operation of any machine or process (Section 9(3))” from options as below and then click on “Proceed” button.

@ 1023169 ® @ Central Bxcise x [ = u] x

& 5 C  ANotsecure 10.28.169/cbec-portal-ui/?hsns * O @B @

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenne

Declaration Options (Please select appropriate option)

O Change in Declaration (Section 9(3))

@ (Section 9(3))

I New Installation / Addition / Commencement of operation of any machine or process

© Copyright Information 2026
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7. New installation/Addition/Commencement of operation of any machine or process (Section 9(3)):
In case the Taxpayer needs to add one or more machines, Taxpayer shall select the option namely “New
installation/ Addition/ Commencement of operation of any machine or process (Section 9(3))” and then click on the “proceed” button.
Then the following page appears. The Taxpayer needs to enter the details of Goods manufactured under table 3 i.e. Details of specified
goods manufactured and click on the ‘Save” button.
D 1028169 X @ Central Excise x  + — a X
& 5 @  ANotsecure 10.28.169/cbec-portal-ifThsns ® O/ @B @

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Name : abhinav bokade Jurisdiction : C:CHENNAI-SOU

TH > D:SHOLINGANALLUR > RRANGE |

HSNS Registration No.

CGRPB2175GHS029
Address of the Factory / Premises

Shree royal appartment, A501,akshara int school chennai Tamil Nadu - 600006

Newly Added Mackine || itimation of Machines || Diocuments Uploted

Last Logged In: Apr 1, 2026, 12:32:03 PM

FORM HSNS DEC-01

Machine-based Processes

Legal Name: Trade Name, if any
abhinav bokade New demo
GSTIN Date of Filing
01/04/2026
Verification

3. Details of specified goeds manufactured as per Table below:

Chapter / Heading / Sub-heading / Tariff item Description of goods
12 B

1 21063020 PAN MASALA ALPHA 4 'n

Next Add New Row

© Copyright Information 2026
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7.1.  Taxpayer should click on the save button before proceeding to the next page. Then the message namely “Goods Manufactured details
saved Successfully” appears as shown below.

@ 102.8.169 X @ Central Excise x 4+ = a *

« @ A Notsecure 10,2,8.169/chec-portal-ui/?hsns b4 ) (R @

@ success

Goods Manufactured Details Saved Successfully!

&= = Qs Seazcom ~ & T 0
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8. NEWLY ADDED MACHINE:
8.1. The Newly Added Machines Details should be furnished in Table 4B as below.

The registered person can enter the details of machines such as Make, Model no of the machines, Name of manufacturer, Machine no, Address
of the factory or premises, Date of purchase and Electricity Consumption capacity of the machine per hour (KWH). For Machine working Status,
taxpayer has to select Yes or No from the dropdown menu.

D 102.8.169 X @ Central Excise x | 4 = o x
<« c A\ Notsecure  10.2.8.169/cbec-portal-ui/Thsns %4 o} [R-3 @
Ministry of Finance - Department of Revenue A 2~ O
Name : abhinav bokade  Jurisdiction : C:CHENNAI-SDUTH > D:SHOLINGANALLUR > RIRANGE | Last Logged In: Apr 1, 2026, 12:35:03 PM

FORM HSNS DEC-01

Machine-based Processes

HSNS Registration No. Legal Name Trade Name, if any
CGRPB2175GHS023 abhinav bokade New demo

Address of the Factory / Premises GSTIN Date of Filing
Shree royal appartment, A501,akshara int school,chennai Tamil Nadu - 600006 01/04/2026

Goods Manufactured Newly Added Machine Intimation of Machines Documents Uploaded Verification

4B. Newly Added Machines

Make (if availabie) Model No. (if available) Name of Manufacturer Date of Purchase ElEEtriop Consumetion Cpnciiy of (ke mactine ace Bour Machine Waorking status (¥/N)
@ e @ @ ey a7
5)

1 123456@ABC TATA256 123456ASDFGF 01/04/2026
Add cup/funnel Details (Existing Machine]

No. of cups oniy for Gear Box Ratio of the Revolution Per Minute of  Number of Funnels (only w;;"'ﬁz";::::i:‘;:( Nature of Packing (e.g. Pouch /  Packing capacity of each cup or
Type of Tracks vertical machines) Machine & main motor for horizontal machines) Tin / Container) funnel &

Total Packing Capacity & Track Working status({¥/N)
machine (in grams) [0} an

(U] 8} (2] ao an 12} (13)

Vertical v 35 15:20 250 56 POUCH 100 3500.00 YES ~ —

Add Machine To List Cancel

Please ensure that all relevant details for ail machines and tracks are ready and accurately compiled before preceeding with filling in the Declaration form. The Unigue Machine Registration Number will be generated after Submission only. Once submitted, the Declaration cannot be added to, modified, or deleted. Further, no new Declaration or

modification to an existing Declaration can be initiated until the previously submitted Declaration is approved. Kindly proceed with due care and caution

32°C . 7 - ENG 12:57
¢ mm  Q Search Qe e .-¢ee6 ~ & S o[pa
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8.2.  Then the Taxpayer should click on “Add Cup/Funnel” button under action column to fill further details of the machine. Then the
following 11 columns appear to enable the taxpayer to fill details of the machine. The procedure for filling the details is the same as done for the
“Initial Declaration”.

@ 1022169 X @ Central Excise x 4+ = a b
& 5 C  ANotsecure 10.28.169/cbec-portal-ui/?hsns ® O3 @
Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverue A 2~

Last Logged In: Apr 1, 2026, 12:32:03 PM

FORM HSNS DEC-01

Machine-based Processes

HSNS Registration No. Legal Name Trade Name, if any
CGRPB2175GHS029 abhinav bokade New demo

Address of the Factory / Premises GSTIN Date of Filing
Shree royal appartment,A501,akshara int school chennai Tamil Nadu - 600006 01/04/2026

Goods Manufactured Newly Added Machine Intimation of Machines Documents Uploaded Verification

48. Newly Added Machines

Electricity Consumption capacity of the machine per hour

SLNo Make (if available) Model No. (if avaitable) Name of Manufacturer Date of Purchase
(1) 2) {2) | 18}

fins Machine m“?:’: status {Y/N)

(s)

1 123456@ABC TATAZ56 BAIAI 123456ASDFGF 01/04/2026 =] 256 YES v

Add cup/funnel Details (Existing Machine)

. . . ‘Weight of Packages that 5 . .
MNo. of cups (only for Gear Box Ratio of the Revolution Per Minute of  Number of Funnels (only Nature of Packing {e.g.. Pouch / Packing capacity of each cup or . : )
«can be Packed on the Total Packing Caj Track Working st:
Type of Tracks vertical machines) Machine © main motor € for horizontal machines) ern Tin / Container) funnet - € o A Cpacty £ L Wiy CEtts (TN}
® ) machine (in grams) 1) 2 a9 an

1
Vertical v 35 15:20 250 56 POUCH 100 3500.00 YES v -

Add Machine To Cancel

Please ensure that all relevant details for all machines and tracks are ready and accurately compiled before proceeding with filling in the Declaration farm. The Unigue Machine Registration Number will be generated after Submission only. Gnce submitted, the Dedlaration cannot be added to, modified, or deleted. Further, no new Dedlaration or

modification to an existing Declaration can be initiated until the previously submitted Declaration is approved. Kindly proceed with due care and caution
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8.3.  Once the details are entered in respect of the machines which are intended to be added in the declaration, the Taxpayer should click on
“Save all Machine Details” button before proceeding to the next page. Then the message namely “All Machine Details Saved Successfully”
appears as below.

@ 102.8.169 X @ Central Excise x 4+ = a *

« @ A Notsecure 10,2.8.169/chec-portal-i/?hsns b4 ) (R @

@ Success

All Machine Details Saved Successfully!

g B Qs [ o WA Il NON- S T
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8.4.  The procedure for filling 1. Details of intimation of the machines furnished to other departments (Table 6), 2. Documents Uploaded (Table
9) and 3. Verification (table 10) are to be followed as detailed for the “Initial Declaration”.

8.4.1. Details of intimation of the machines furnished to other departments (Table 6)

@ 102.8.169 X @ Central Excise x 4+ = a *

< G A Notseare 10.2.8.169/cbec-portal-ui/?hsns * O Q3@

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue «f 2~ O

Name : abhinay bokade Jurisdiction ; C-CHENNAL SOUTH » D-SHo Last Logzed In: Apr 1, 2026, 12:38:03 PAA
Machine-based Processes
HSNS Registration No. Legal Name Trade Name, if any
CGRPB2175GHS029 abhinav bokade New demo
Address of the Factory / Premises GSTIN Date of Filing
‘Shree royal appartment,A501,akshara int school,chennai,Tamil Nadu - 600006 01/04/2026
—
Goods Manufactured Newly Added Machine Documents Uploaded Verification
6. Details of the intimation of the machines furnished to other departments as per Table below:
51.No Date of Intimation Name of Govt. department / any other agency or Organisation. Details of declaration (Proof to be uploaded as pdf under section 9) e
(1) 2 (E] (#)
1 30/03/2026 GST Refer to section 'Dacuments Upload (Table ) and SI. No. 4’ E n

Previous et E

© Copyright Information 2026
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8.4.2. Documents Uploaded (Table 9)

@ 1022169 X @ Central Excise x 4+ = a b
& 5 C  ANotsecure 10.28.169/cbec-portal-ui/?hsns ® O3 @

Central Board of Indirect Taxes and Customs
Minsstry of Finance - Department of Revenue A 2~ O

FORM HSNS DEC-01

Machine-based Processes

HSNS Registration No. Legal Name Trade Name, if any
CGRPB2175GHS028 abhinav bokade New demo
Address of the Factory / Premises GSTIN Date of Filing
Shree royal appartment,A501,akshara int school,chennai Tamil Nadu - 600006 01/04/2026
Goods Manufactured Newly Added Machine Intimation of Machines Documents Uploaded Verification
9. D Uploaded i 5d , 2mb each (pdf))

Description of Document:

1 Technical specification sheet machines (Manufacturer's manual) @ SAKSHAM DASHBOARD.url (&'
2 Certificate from Chartered Engineer Choose File | N file chosen
3 Layout plan of the factory indicating machine locations ® Saksham Seva Webform Portal.url [

4 Other Department Intimation Declaration Choose File | No file chosen
5 Others Choose File \ No file chosen

o Nest B

© Copyright Information 2026
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8.4.3. Verification (table 10)

@ 1023169 X @ Central Excise x 4+

“« - c A Not secure  10.2.8.169/cbec-portal-ui/Thsns

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenne

FORM HSNS DEC-01

Machine-based Processes

Trade Name, if any

HSNS Registration No. Legal Name
CGRPB2175GHS029 abhinay bokade New demo
Address of the Factory / Premises GSTIN Date of Filing
01/04/2026

Shree royal appartment,A501,akshara int school chennai Tamil Nadu - 600006

Goods Manufactured Newly Added Machine Intimation of Machines Documents Uploaded

10. Verification

I, SHAKTHI (Name of Authorised Signatory), son/daughter of LINGAM + hereby solemnly affirm and declare that the information given hereinabove is true and correct to the best of my knowledge and belief

and nothing has been concealed therefrom. | understand that any false declaration is loable for penal action under Chapter VI of the Health Security se National Security Cess Act, 2025

Place * Date
CHENNAI 01/04/2026
Name * Designation *
VIVEK CEO I

Previous Submit Application

© Copyright Information 2026
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8.5.  Now the Taxpayer can submit the Declaration form by clicking on “Submit Application” Button. Then, a message of successful filing of
the form along with the “Declaration Number” is displayed on the screen. Declaration Number is based on the number of Declarations filed.

@ 102.8.169 X @ Central Excise x 4+ = a *

« @ A Notsecure 10,2.8.169/chec-portal-i/?hsns b4 ) (R @

giinin, H= Q Search 0 L a = e g pd ~” & E‘l:G 7 ax Q1_04_1230‘(;
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9. CHANGE IN DECLARATION:

In case the Taxpayer needs to amend any details submitted in the previous declaration(s), the Taxpayer shall select the option namely “Change
in Declaration (Section 9(2))” and then click on “Proceed” button.

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue A 20

B Name : abhinav bokade Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGANALLUR > R:RANGE | Last Logged In: Apr 1, 2026, 5:17:49 PM

Declaration Options (Please select appropriate option)

I[ @ Change in Declaration (Section 9(2)) ]I

. New Installation / Addition / Commencement of operation of any machine or process
\ (Section 9(3))

© Copyright Information 2026
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9.1.  Once the ‘Proceed” button is clicked on, the following page appears where the taxpayer cannot amend any details of the Goods
manufactured.

~ [ FORM HSNS DEC-01 - CGRPB217= X | [} FORM HSNS DEC-01-DEC-002CC X | [ FORM HSNS DEC-01 -DEC-002CC X @ Centrsl Excise x [+ - 8 X

& (A Notseure 10.28.169/chec-portal-ui/?hsns Summarize ATy L & Chat
-

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverue

FORM HSNS DEC-01

Machine-based Processes

HSNS Registration No.

Legal Name Trade Name, if any
CGRPB2175GHS033 abhinav bokade New demo
Address of the Factory / Premises GSTIN Date of Filing
Shree royal appartment,A501,akshara int school,chennai Tamil Nadu - 500008 01/04/2026

Goods Manufactured Change in details Intimation of Machines Disposal of packing machines Documents Uploaded Verification

3. Details of specified goods manufactured as per Table below:

S ————"
(¢1) (@ (5] 14
1 21069020 PAN MASALA Maani Chand ﬂ

Next

© Copyright Information 2026
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CHANGE IN DETAILS: On clicking “Change in details” tab, the page with table 5 appears. In case the taxpayer needs to amend machine

9.2.
details, Registration Number of the relevant machine should be selected from the dropdown menu under column 2.
- o X

x (IS
Summarize [  AY ¥ 43 | = :. ‘Jcm

v D FORM HSNS DEC-01 - OGRPB217° X ‘ @ FORM HSNS DEC-01 -DEC-002 CC X ‘ @ FORM HSNS DEC-01 -DEC-002CC X @ Central Excise
& (| A Notseeure 10.2.8.169/cbec-portal-ui/?hsns
ft 2~ 0O

Ministry of Finance - Department of Reverue
Name : sbhinabokade. et : C:CHENNAISOUTH » DSHOUINGANALLUR » RRANGE |
FORM HSNS DEC-01
Machine-based Processes
Trade Name, if any

Legal Name

HSNS Registration No.
CGRPB2175GHS033 abhinav bokade New demo
Address of the Factory / Premises GSTIN Date of Filing
01/04/2026

Shree royal appartment,A501,akshara int school,chennai Tamil Nadu - 500008

Documents Uploaded Verification

Electricity Consumption capacity of the

Location of installation Name of I\:T:-xufatmrel ik pes o [ )
: (12)

Goods Manufactured Change in details Intimation of Machines Disposal of packing machines

gen 9(2)] as per Table below:

5. Ch:
Registratian No. of the machine (Generated in e Nk s .
column 16 of Table 1l or Table IV during: Model No. i o Date of change in any parameter
submission) el (2) ) (24)

@

16l

Select Registration No

(CGRPB2175GHS033001

© Copyright Information 2026
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9.3.  Once the Registration Number of the machine is selected from the dropdown menu, relevant machine details submitted in a previous
declaration get displayed. Details can be amended by clicking on ‘edit’ button (yellow in colour) under “Action” column which then changes
into green tick. After entering/amending the details, the taxpayer needs to save the details by clicking on the Green tick.

~ ] FORM HSNS DEC-01 - CGRPE217° X | [ FORM HSNS DEC-01 -DEC-002€C X | () FORM HSNS DEC-01 -DEC-002CC X @ Central Excise x |+ = i) X
& (A& Notseaure 10.2.8.169/cbec-portal-ui/?hsns Summarize @ A Ty 3| §= :‘ 9 Chat
Mintstry of Finance - Department of Reverme A L2~ 0
‘Name : abhinav bokade  lurisdiction : C:CHENNAI-SOUTH » D:SHOLINGANALLUR > RIRANGE | Last Logged In: Apr 1, 2026, 2:52:41 PM

FORM HSNS DEC-01

Machine-based Processes

HSNS Registration No. Legal Name Trade Name, if any
CGRPB2175GHS033 abhinav bokade New demo

Address of the Factory / Premises GSTIN Date of Filing
Shree royal appartment, AS01,akshara int schaol,chennai Tamil Nadu - 600006 01/04/2026

Goods Manufactured Change in details Intimation of Machines Disposal of packing machines Documents Uploaded Verification

5. Change in details [For declaration uder section 9(2)] as per Table below:

Regi: stion No. of the hine (Generated i
cEtIaton o pfthe ke (Sentted m . R oty C onsmaricas eopcity of tive ||| Mctaie Wosiing seanis .
SL No column 16 of Table Ill or Table IV during Make Model No. Machine No. Location of installation Name of Manufacturer e hour (KWH) ) Date of change in any parameter
) — @) o) (s} ® " it [
2 {12) (13)
]

1 CGRPB2175GHS033001 ~ GHTRS854624 HYURTF42368 6547896545 HYRGRTGS5864 dd/mm/yyyy

Add Track Details

- S . Number of Funnels (only  Weight of Packages that 5 . : T"‘ﬂ_' Pﬂ'*"lECﬂD_ﬂ(m D_"lle
No. of cups (only for GearBoxRatio ofthe  Revolution Per Minute of Nature of Packing (e.g.. Pouch,  Packing capacity of eachtrack or  machine for a specific weight of

“Track Registration No. Type of Machines vertical machines) Machine ‘main motor e R Tin, Comtainer) Funnel ‘package to be packed ina Track/Funnel Installed Status~ Action
(2] 6 m ® {10) (151} minute
12)

CGRPBZ175GHS033001TKE Horizontal v | 205 1500 10 65 Pouch 540 5400 YES E

Add Machine To List Cancel

Previous Next

© Copyright Information 2026
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9.4.  The complete machine details are saved on clicking “Add to machine list” button.

~ ) FORM HSNS DEC-01 - CGRPB217- X | [} FORM HSNS DEC-01 -DEC-002CC X | [B) FORM HSNS DEC-01 -DEC-002CC X @ Central Excise x == s X

€& C | A Notsecure 10.2.8.169/cbec-portal-ui/?hsns Summarize F) A ¥ 43 = s 9 @i
g Central Board of Indirect Taxes and Customs

Ministry of Finance - Department of Revenue A L2~ O

Last Logged In: Apr 1, 2026, 2:52:41 P

HENNAI-SOUTH > D:SHOLINGANALLUR > RIRANGE

Name  aohinay bokade

FORM HSNS DEC-01

Machine-based Processes

Trade Name, if any

HSNS Registration No. Legal Name
CGRPB2175GHS033 abhinav bokade New demo
Address of the Factory / Premises. GSTIN Date of Filing

01/04/2026

Shree royal appartment,A501,akshara int school,chennai Tamil Nadu - 600006

Goods Manufactured Change in details Intimation of Machines Disposal of packing machines Documents Uploaded Verification

5. Change in details [For declaration uder section 9(2)] as per Table below:
Electricity Ce an capacity of the | Machine Working statx
Name of Manufacturer s e B e BRI B | Date of change in any parameter
& machine per hour (KWH) 24
' (12}

Registration No. of the machine (Generated in
column 16 of Table Il or Table IV during . Machine No. Location of installation
submission) 15} (

(2}
6547896545 THIRD FLOOR HYRGRTGS864 1700

YES v 01/04/2026 el |

1 CGRPB2175GHS033001 v GHTRS854624 HYURTF42368
Total Packing Capacity of the
machine for a specific weight of
package to be packed in a
minute

1z

‘Add Track Details
Number of Funnels Weight of Packages that
[ bl Nature of Packing (e.g.. Pouch,  Packing capacity of each track or

No. of cups (only for Gear Bax Ratio of the Revalution Per e L
for horizontal machines) can 'acked (in grams) Tin, Container) Funnel

Track Registration No. Type of Machines vertical machines) Machine main motor
5 (0] (20} (§51]
®

Track/Funnel Installed Status Action

540 10800.00 YES

Add Machine To Cancel

65 Pouch

CGRPB2175GH5033001TKE Horizontal v 503 1500 20

Previous Next

© Copyright Informatior
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= a X

On clicking “Save Change in Details” button, all the changes entered get saved and the following page with the message “Change in

9.5.
Ty chat

Machine Details Saved Successfully” appears.
x |8

Summarize [  AY ¥ 43 | = g.

=) FORM HSNS DEC-01 - CGRPB217" X | =3 FORM HSNS DEC-01 -DEC-002 CC X | (=) FORM HSNS DEC-01 -DEC-002CC X | @ Central Excise

~

& (| A Notseeure 10.2.8.169/cbec-portal-ui/?hsns
@ success

Change in Machine Details Saved Successfully!

ENG 15:01
~ s N L 01-04-2026

QI

®a

@ W - I

== Q Search

Q 33°C
3 partly sunny
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9.6.  While amending the details of the existing machines, entering details in the columns under the tabs “Intimation of machines” and
“Disposal of packing Machines” are not applicable. Taxpayer can skip those two tabs. Once the relevant documents are uploaded and
“Verification” is done, the taxpayer needs to save the details by clicking on “Save” button and can submit the application by clicking on “Submit
Application” button. Then the following page with the message “Amendment Declaration submitted successfully” with Declaration number
appears (Declaration number ends with the digit >1 which is based on the number of the Declarations filed).

~ [ FORM HSNS DEC-01-QGRPE217- X | [ FORM HSNS DEC-01 -DEC-002CC X | [ FORM HSINS DEC-01 -DEC-002CC X {3 Central Bxcise x | =+ = a <

& (& | A Notsecure 10.2.8.169/cbec-portal-ui/?hsns Summarize B A ¥7 {3 o= ;e ... "bcfm

Amendment Declaration submitted successfully. Declaration No: CGRPB2175GHS0332026002

D s3:c
=2 Partly sunny

B Bevw-cCcer = A m T e g 0
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10. Disposal of Packing Machines:

For Disposal of packing machines, the taxpayer needs to click on the Declaration option namely “change in Declaration (Section 9(3))”.

[ FORM HSNS DEC-01 - OGRPB217- X | (5 FORM HSNS DEC-01-DEC-002CC X | [} FORM HSNS DEC-01-DEC-002CC X @ Central Excise X (@ eedcadb-ed56-d5abaded-c133¢ X | FORM HSNS DEC-01 - CGRPB217 X | -+ — 0 X

& (& Notsecure 10.2.8.169/cbec-portal-ui/?hsns AP | s' oChm

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverue

Declaration Options (Please select appropriate option)

@ Change in Declaration (Section 9(3))

New Installation / Addition / Commencement of operation of any machine or process

O (Section 9(3))

© Copyright Information 2026
Moo &BuBuCE S
8Musﬂy sunny HE Q Search L - 4 ! E‘ A 07 o= 01-04-2026

Page 23 of 37



10.1.  On clicking the option “Change in Declaration”, the following page appears. For Disposal of packing machines, the taxpayer can directly
click on the “Disposal of Packing machines” tab.

~ a FORM HSNS DEC-01 - CGRPB217° X ‘ @ FORM HSNS DEC-01 -DEC-002 CC X ‘ @ FORM HSNS DEC-01 -DEC-002CC X @ Central Excise x @ eedca2db-e456-45ab-a8e2-c1334. X ‘ @ FORM HSNS DEC-01 - CGRPB217° X ‘ +

& (| A Notseeure 10.2.8.169/cbec-portal-ui/?hsns

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverue

A L0
B  Name : Raguraman Al Axth N Jursdcton : CCHENNALSOUTH » DISHOLINGANALLUR » RAANGE | ;

FORM HSNS DEC-01

Machine-based Processes

HSNS Registration No. Legal Name Trade Name, if any

DQRPA1211RHS003 Raguraman Alias Azith N Bosco & Ca

Address of the Factory / Premises GSTIN Date of Filing

test test test.test Tamil Nadu - 609506 19ABCDE1234F179 01/04/2026
Goods Manufactured Change in details Intimation of Machines Disposal of packing mad Documents Uploaded Verification

3. Details of specified goods manufactured as per Table below:

SL.No Chapter / Heading / Sub-heading / Tariff item Description of goods Brand Name(s) s
1) @ (5] (L]
1 21069020 PAN MASALA vimal ﬁ

2 21069020 PAN MASALA

test12345

© Copyright Information 2026
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10.2.  On clicking the “Disposal of Packing machines” tab, the following page with table 7 appears. The taxpayer needs to select the machine
registration number from the dropdown menu under the “Registration No. of Machine” column and details such as “Date of Disposal” and
“Reason of Disposal” are to be entered. In case of more than one machine, the details can be entered by clicking on “Add New Row”. For saving
the entries made in respect of machines, the taxpayer needs to click on Green Tick against every machine under action column.

s [) FORM HSNS DEC-01 - CGRPB217- X | [} FORM HSNS DEC-01 -DEC-002CC X | [ FORM HSNS DEC-01 -DEC-002€C X @ Central Excise x | 4 = a ®

& (G A Notseaure 10.2.8.169/cbec-portal-ui/?hsns summaize @ A vy 3 | 7= & - & cha

Ministry of Finance - Department of Revenue f 2~ O

B ‘Name : abhinav bokade lurisdiction : C:CH SOUTH > D:SHOLINGANALLUR > R:RANGE | : Last Logged In: Apr 1, 2026, 2:52:41 PM
FORM HSNS DEC-01

Machine-based Processes

HSNS Registration No. Legal Name Trade Name, if any
CGRPB2175GHS033 abhinav bokade New dema

Address of the Factory / Premises GSTIN Date of Filing
Shree royal appartment,A501,akshara int school,chennai,Tamil Nadu - 600006 01/04/2026

Goods Manufactured Change in details Intimation of Machines Dispasal of packing machines Documents Uploaded Verification

7. Disposal of Packing Machines (To be filed as an amendment)

Registration No. of Machine Date of Disposal Reasan of Disposal

Select Registration No.

Previous Next

o = Qs BeB=CO D E
Partly sunny W Q Search S - e E i ~ & Ny T e
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10.3.  On clicking the “Save” button, all the entries made will be saved and the following page with the message “Disposal of Machine Saved
Successfully” appears.

~ [ FORM HSNS DEC-01 - CGRPB217= X | [} FORM HSNS DEC-01-DEC-002CC X | [ FORM HSNS DEC-01 -DEC-002CC X @ Centrsl Excise X @D eedcaldb-ed56-45ab-aBe-c1334 X | {Z) FORM HSNS DEC-01 - CGRPB21T® X | + = g X

& (| A Notseeure 10.2.8.169/cbec-portal-ui/?hsns Ay 3| :' gcm-z

@ success

Dispasal of Machines Saved Successfully!

345C wE > = Y pa 3 ENG 15:38
gvaziysunlw,- [ ] Q Search n 1. a - e G = E! L N o o= 01-04-2026
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10.4. Once the relevant documents are uploaded and “Verification’ is done, the taxpayer needs to save the details by clicking on “Save” button
and can submit application by clicking on “Submit Application” button. Then the following page with the message “ Amendment Declaration
submitted successfully” with Declaration number appears (Declaration number ends with the digit >1 which is based on the number of the
Declarations filed).

~  [Z] FORM HSNS DEC-01 - OGRPB217- X ‘ @ FORM HSNS DEC-01 -DEC-002 €C X ‘ (2} FORM HSNS DEC-01-DEC-002CC X @ Central Excise X @ eedca2db-e456-45ab-aBe2-c1334 X ‘ ) FORM HSNS DEC-01 - CGRPB217° X ‘ aF - o ped

& A Notseeure 10.2.8.169/cbec-portal-ui/Zhsns A G g - Do

1t Declaration successfully. D No: DORPA1211RHS0032026004

34°C i - sy 5 ENG 15:40
‘iv'alvfo:zysunny EE Q Search n = a - e G 2 %r—‘ o &y LF = o pez0zs
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11.  View Declaration: After submitting the application, the taxpayer can view the amendment declaration by navigating to the Menu>HSNS
DECLARATION>HSNS View Declaration. The following page appears with the details of the declarations filed so far. By clicking on the
Declaration Number (which is hyperlinked), the taxpayer can view the relevant declaration and can also download the same by clicking on
‘download” button.

~ ] FORM HSNS DEC-01 - OGRPB217- X | [} FORM HSNS DEC-01 -DEC-002 €C X | [ FORM HSNS DEC-01-DEC-002CC X | @ Central Excise x == = a b
& (A Notsecure 10.2.8.169/cbec-porial-ui/Zhsns Summarize @ A ¥ 3 | 1= 3' o My Chat
Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue S 2~ 0
‘ s S (et e ey e S s Lastis Eﬁ,’ o1, 2026, 25241 P
LIST OF HSNS DECLARATIONS
B e e e i
CGRPB2175GHS0332026002 01-04-2026 Pending Confirmation
2 CGRPB2175GHS0332026001 31-03-2026 Order of Confirmation

R 33°C i T a - e c 5 ENG 15106
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~ [Z] FORM HSNS DEC-01 - OGRPB217- X | [} FORM HSNS DEC-01 -DEC-002 €C X | ) FORM HSNS DEC-01 -DEC-002CC X | @ Central Excise X [B FORM HSNS DEC-01-CGRPB217: X+ = 8 X

(@ File Dy/FORM%20HSNS%200EC-01%20-%20CGRPB2175GHS033 pdf summarize@ 7 3 7= ;'
=% v ¥ Daw ~ & A | as | @ AskCopilot - + = 2 | ofa | @) = = B | £ | Editwith Acrobat
41128, 3:07 PM FORM HSNS DEC-01 - CGRPB2175GHS033
5. Change in details [For declaration under section %(2)] as per Table below:
‘Working
SL Registration No. of the Machine Location of Name of status Date of
No(1) machine(2) Make(3) Madel Nu.(4) No.(5) installation(6) | Manufacturer(7) CD"“P'P ki (Y/N) change(14)
capacity(12) 13)
] & A < | THIRD 5 T
1 CGRPB2175GHS033001 | GHTRS854624 [ HYURTF42368 | 6547896545 FLOOR HYRGRTGS864 | 1700 YES 01/04/2026
Track Details for Machine Reg No: CGRPB2175GHS033001
, Weight
. Gear Track
Typeof | No.of No. of of Nature of Packing Total 2
Cup.or funnel Reg No. Machines | cups(5) BP" REM{TY Funnels(8) | Packages | Packing(10) | Capacity(11) [ Capacity(12) In_stallLd
Ratio(6) (@X9) b - Status
CGRPB2175GHS033001TKO01 | Horizontal 50:3 1500 20 a5 Pouch 540 10800 YES
7. Disposal of Packing Machines
SLNo(1) ‘ Registration No. of Machine(2) Date of Disposal(3) ‘ Reason of Disposal(4)
No disposal records found.
6. Details of the intimation of the machines furnished to other departments as per Table below:
8L No(1) | Date of Intimation(2) Name of Department(3) ‘ Details of declaration(4)
No records found
aboutblank 204
41126, 3.07 PM FORM HSNS DEC-01 - CGRPB2175GHS033
33°C = ENG 1507
Partly D i= n - ~ s N L 01-04-2026
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12.CHANGE IN DECLARATION: MANUAL PROCESS

If the Taxpayer having factory with manual process intends to make changes in Declaration, he/she needs to select the option namely “Change

in Declaration (Section 9(2))”.

Central Board of Indirect Tanes and Customs
Mimlstry of Firanie - Depastment of Revenue

Declaration Options [Please select appropriate option)

[ ”!. Change In Declaration (Section 9(2)) ]I

| {sectlon 9(3))

Mew Installation / Addition [ Commencement of opedation of any machine or process

© Capyright indemanion J10&
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12.1 On clicking “Proceed” button after selecting the option “Change in Declaration (Section 9(2))”, the following page will appear where the

taxpayer cannot edit the details under “Goods Manufactured”.

Central Board of Indirect Taxes and Cuatoma
Mimistry o Fimance - Depastenent af Bevenue

 Name : abbinay bokade  Jurisdiction : CCHENNARSOUTH > DSHOUNGANALIUR > RIRANGE |
Panual Processes
HSNS Registiation No. Legal Hame: Timde Maive; # diy
CGRPEZITSGHEDNL bRingy bolsde LT
Addivis of the Factary | Premissis GETIN Dite af Filling
Shree ropal agaartmert, AS01 akshars mit school cheans Taril Meadls - B0000S /047016

E Ml Process Documients Uploaded Verlfeation

3. Details of specified goods manufactured as per Table below:

Chigitid f Heading || Sob-teading | Tae i e D ajitiion Gf piodi Hiaend Mashr{i}

1 ) 4

1 11068020 PAN MASALL vimal ﬂ

B Cogyright Indemmasion TG
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12.2 On clicking “Manual Process” tab, the following page will appear with the details entered in the previous declaration and the taxpayer can
edit/amend the details in respect of the columns wherever applicable except “Description of Process”.

Central Board of Indirect Taxes and Customa
Mmistry of Firance - Department of Eevenue

Mbanual Processes
HISHS Negistration No. Legal Name Traade Mame, if aimy
CGRPAZ1TSGHEDH ahminay bokade LY
Adderss of The Factary / Premises GETIA Date of Fifing
Shiee royal appartment ASO1 akehara mt school, chemnal Tamil Kadis - GO000S T T o

Gareels Marnitactured - Drestuarmpents Uploaded wetifation

&, Datails of Manual Procassas [if applicabla), as par Tabla balow:

Description of Proces Location f Sertion within Feciory Hatisre ot Facking fe.g- Priuch, Tim, Conisiner Wieight ot Specified Goods Pacied fin G| Swernge Daily Production Capadity {Unit) Dute of Commenrement of Frogen

M idial Feit Flgar Pauth b 37

Prevocs e ﬂ

& Copyright infemwagion 2006
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13. New installation/Addition/Commencement of operation of any machine or process (Section 9(3)): MANUAL PROCESS

If the Taxpayer having factory with manual process intends to Add any process in Declaration, he/she needs to select the option namely “New

installation/ Addition/ Commencement of operation of any machine or process (Section 9(3))” as below:

Central Board of Indirect Tanes and Customs
Mimistry of Fieanoe - Depastment of Revemue

Declaration Options (Please select appropriate option)

Y Change in Declaration (Section %{2))

. New installation / Addition [ Commencement of operation of any machine or process
'® section 8(3))

Page 33 of 37



13.1 On clicking “Proceed” button after selecting the option “New installation/ Addition/ Commencement of operation of any machine or
process (Section 9(3))”, the following page will appear where the taxpayer can add the details under the column “Brand Name”. Once it is added,
the details will be saved on clicking “Save” button.

Ceniral Board of Indirect Taxes and Customs
Mizistry of Finmnce - Depastment of Reveroe . ] ’." 0

FORM HSNS DEC-01

Manual Processes

HENS Registration Mo Legal Name Trade Narme, i amy
CLAPBRITSOHE0IT abfingy bolede LT

Address of the Factory / Premises GETIN Date of Filling
Shree roynl apgartivent A501 skshars mt schoof, chenn s Tamil Hedu - G0008 060 /200

Goods Mamifactured Momial Process Documents Uploaded verification

3. Details of specified goods manufactured as per Table below:

hagies | Heading f Seb-heading | Tarif mem Dewriprion of poeds Hrand Fame]s]
ki in (2}

© Capyright Infannasion JI0E
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13.2 On clicking “Manual Process” tab the following page will appear with Table 8 having columns namely Description of the Process,
Location/Section within Factory, Nature of Packing, Weight of Specified Goods Packed(in grams), Average Daily Production Capacity and Date

of Commencement of Process where the taxpayer has to enter the details in all the columns. The data entered can be saved by clicking the “Save”

Button.
K ST Credentisleand URL-Reg X @ Central Excise X (D 5ad22da-dc26-43b2-8182-dcc X |+ = a x
€ 2> C A\ Not secure  10.2.8.169/cbec-portal-ui/?hsns * (S & @
Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue % A~ O
Name : abhinav bokade  Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGANALLUR > RIRANGE | Last Logged In: Apr 10, 2026, 3:48:17 PM
Manual Processes
HSNS Registration No. Legal Name Trade Name, if any
CGRPB2175GHS031 abhinav bokade N/A
Address of the Factory / Premises GSTIN Date of Filing
Shree royal appartment,A501,akshara int school,chennai Tamil Nadu - 600006 15/04/2026

Goods Manutactured DocumentsUploaded | Verifeation

8. Details of Manual Processes (If applicable), as per Table below:

Description of Process Location / Section within Factory Nature of Packing {e-g.Pouch, Tin, Container) Weight of Specified Goods Packed {in Grams) Average Daily Production Capacity (Units) Date of Commencement of Progess
{2 (£)] (] 5 ] (/]
1 Tin 25 1200 =] u

Manual First Floor 15/04/2026
2 Manual second Floor Pouch 35 1300 15/04/2026 =] n x
Previous Next Add New Row Save

© Copyright Infarmation 2026
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13.3 Once the relevant documents are uploaded and “Verification” is done, the taxpayer needs to save the details by clicking on “Save” button
and can submit the application by clicking on “Submit Application” button. Then the following page with the message “ Amendment Declaration
submitted successfully” with Declaration number appears (Declaration number ends with the digit >1 which is based on the number of the
Declarations filed).

S 1028169 X @ Central Excise x  + - (u] X

<« C A Notseure 10.2.8.169/cbec-portal-ui/?hsns * g6

Amendment Declaration submitted successfully. Declaration No: CGRPB2175GHS0292026002

g B Qe Lo WHN - IS NON: AL e
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14. NOTE:

The Taxpayer should ensure the correctness while filling the details in the declaration form, as details once filled and submitted cannot be altered
or edited later. It is pertinent to mention here that as per Rule 11(3) of the HSNS Rules 2026, no fresh declaration shall be filed under sub-rule
(2) of rule 9 until an order of confirmation has been passed by the proper officer in respect of the declaration filed earlier.

In case the registered person tries to file another declaration before approval of the earlier declaration filed, the following message appears.

~ [ Central Excise x

<« C A Notsecure 1028

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

B Narme : RAGURAMAN ALIAS AZITH N Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGANALLUR > R:RANGE | Last Logged In: Feb 8, 2026, 5:49:43 PM

HSNS DEC-01

Machine-based Processes

9,

Pending for Approval

Declaration CHTPRO365MHS0302026001 is already pending for approval

© Copyright Information 2026
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